CENTRAL ADMINISTRATIVE TRIBUNAL
J'ODHPUR BENCH JODHPUR

ORIGINAL APPLICATION NO. 31/2009
' Date of order: 22 07.2011

CORAM
‘ HON'BLE DR. K.B. SURESH JUDICIAL "MEMBER -
HON' BLE MR. SUDHIR KUMAR, ADMINISTRATIVE MEMBER

| Gulam Rasul S/0 Shri Sada Khan
~ R/0 Ward No. 21, Purana Bazar
Kasaion Ka Mohalla, ,Suratgarh,Distt. Smgangaqnagar
- Ex.Khalasi under SSE (W) NWR |
.Sur'a‘rgarh -
_ _ APPLICANT

VERSUS

'. 1 The Union of Indla ’rhr‘ough the Geneml Manager NWR
 Jaipur. - |

- 2-The DlVlswnal Rculway Manager' NWR, Blkaner' |

* 3- The Divisional Engineer, INWR, Bikaner. |

4- The Assistant Divisional Engineer-II NWR Hanumangarh Jh.

o RESPONDENTS
Mr.S.K.Malik, for applicant. ,5
Mr.Salil Trivedi, for respondents.

- ORDER (QOral)
(Per Dr KB Suresh Judncual Member)

Heard both The counsels

2. As per <’fhe di'r;e_étioh- of 'Ind_usdrriial Tribunal, a Single
" Bench of the Ho»n'ble'l'—,ligh' Court as also Division Bench of

~ the Hon'ble High Co-ur-fr the pay fixation of applicant was

~ ‘made and infi‘rﬁdf_ed‘ to him vide order dated 14.08.2008
. (Ahnex A/5) buT }‘rhe. ‘respondents would say Tha‘r
thereafter They have. passed the orderg Annexs. R/1, R/Z




and R/3 and ‘rhe apphcan‘r challenaes it. We are no‘r mclmed
. ’ro recalcuIaTe and re- compu‘re buT we declare ‘rha‘r ’rhe sum
| _‘. and subs’ranc'e of ’rhe order-'s of ’rhese three authorities are
v_’ou‘rcome of ‘rhe ser'wces of The appllcan‘r and the applicant | _-

"fhad to be relnsa‘red back in service. It would appear ThaT -

applicant was’ terminated on 5.9. 1981 Therefore on his -
r'elns‘raTemen‘r fresh compu‘ra’rlon of pay fixation |s o bev

made and it musT be made wu’rh regard To ‘rhe pay scale as -

“ /&k was eXIsTed “on the daTe of hls termination. With this sole '

 declaration, we direc‘r- the respondents to re-compute if
W |

I\The pay of

’rhe appllcan’r wu’rhm ’rwo monThs nex’r and mfooym ‘rhe','

necessar'y on. ‘rhe ba5|s of Annexs. A/5 and R/2,

apphcam‘ accor'dlngly If any ar'raar’s are to be nrade it may
" be pald in anoTher two mom‘hs"rlme

B 3_. ~ No cos’rs

| (SudhanLr  (DrKB.Suresh)
Admmls’rr'a‘rlveMember' - Judicial Member

Jr-m .




